
Cont Case No. 12 of 2014

BEFORE

THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE (ACTING)

12.09.2014

Learned counsel for respondents prays for and is

granted a week’s time to file reply to show cause.

List thereafter on 19.09.2014.

CHIEF JUSTICE
(ACTING)

dev



WP(Crl) No. 11 of 2014

BEFORE

THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE (ACTING)

12.09.2014

Mr SP Mahanta, learned senior counsel who appears

for petitioner/detenue states that the detenue is lodged in

jail for about six months, and moreover, he is a student of

Class X.

In the interest of justice, the matter is adjourned for

a week.

Mr Mahanta, learned senior counsel, also undertakes

to inform learned counsel for State to ensure

representation on the next date of listing.

List on 19.09.2014.

CHIEF JUSTICE
(ACTING)

dev


